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"Sh,Piarg Lal Sharma

THE CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH
NEJ DELHI,

@4 No, 1098/92

Neu Delhi this the 24th day of Appil,1997
Hon'ble Smt,.L:kshmi Suaminathan, Member (J )
Hon'ble Shri K,Muthukyhar, Meaber (4)

Shri Parmodh Kumar

s/o Shri Siri Ohar,
Designationh Kh/H,

r/o Gr.No,429, Bl ck,36,
P.K,Road,Neu Delhi,?

Shri Ramesh Kumar
s/o Shri Mansa Ram

St oreman,

R/0 Wre.No.429,Block=-36, :
P.K, Road, New Delhi, ///’/////
shri Chander Mohan S

s/o Shri Jiwan Nath

Stogreman

shri Rrishan Lal
8/0 Shri Oev Raj,
St oreman

Sh,Varinder Kumar
s/o Shri Raj Guru Sharma
Storeman

Sh,Hari Krishans
s/o Shri Ohani Ram

Storeman
H.géf%g,ﬁly.Colony,Narela,
Delhi,

Shri Sukh uJav Raj
s/o Shri Buta Ram,
3t oraman

s/o Sh.Rattan Chand Sharma
3t or eman

shri Raj Kumar:
s/o Shir Ragha Ram,
Storeman Znggz,.Bridgs

Sh, Abhai Singh

s/o Shri S mer Singh
Storeman,Braach B8 House,
Neuw Oelhi,

Shri ’T. 3. JDSB{)h
s/o Sh, Jossph
Houseman,

Rail Yatri Niwas,

Shri Parmod Kumzr,
s/o Shri Jiwan 3ingh

eses Applicants
(8y advocats Shri B,B,Raval )




-

Vs,

Jdnion of India through
General Manager, Northern Railuay,
Baroda House, Neuw Delhi,

es e RGSpon dent
(None for the respondents )

O RD ER (ORAL)

(Hom'ble Smt.Lakshmi Suaminathan,. Member (3)
Shri Raval,learned counsel for the applicants
secks permigsion to yithdraw this 04 and to filsa another

OA if any grievance arisss latoer,

Oefs is dismissed as yithdraun with liberty to
the applicants to agitate the matter in sccordance with

if 80 adviseds:
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